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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHR1 VIDYA CHARAN SHUKLA) : (a)
to (c). The enquiries by the Enforcement
Directorate show that the money received
by Dr. George Thomas from U.S.A. has
been through legal channels and no contra-
vention of the Foreign Exchange Regulation
Act Js involved. The question of taking
any action in this regard, therefore, does
not arise.

Book on Heroes of Freedom Movement

2088. DR. RANEN SEN :

SHR1 JAGESHWAR
YADAY :

SHRI BHOGENDRA JHA :

SHRI RAMAVATAR
SHASTRI :

SHRI SARJOO PANDEY :

Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state :

(a) whether Government have decided
to bring out a comprehensive book on the
heroes of freedom movemeut ;

(b) if so, the steps taken to collect the
matcrial from the States ;

(c) the progress made so far in compil-
ing the book ; and

(d) when
ready ?

THE MINISTER OF STATE IN THE
MINISTRY OF LEDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN) ; (a) Yes, Sir. The Govern-
ment have decided to bring out a ‘Who's
Who' of the patriots, who wers hanged or
killed in the country's struggle for free-
dom.

(b) Project Officers have been appoint-
ed to collect the material in the States and
Union Territories.

(c) and (d). Necessary material is be-
ing collected and the book is likely to be
ready by October, 1969.

the book is likely to be

Communist Strategy
2089. SHRI ONKAR SINGH :
SHR]1 KANWAR LAL
GUPTA :
SHRI SHARDA NAND ;

MARCH 1, 1969
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SHRI SHRI GOPAL SABOO : Will
the  Minister of HOME AFFAIRS be
pleased to state :

(a) whether it is a fact that he said at
Barauni that the Communists were working
on a strategy to plunge the country into
disorder and precipitate greater crisis to
achieve their own end ;

(b) whether itis also a fact that he
condemned the Communists for their extra-
territorial loyalty ; and

(c) if so, what specific steps have been
taken by Government to check anti-national
activities of these Communists ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (c).
The Home Minister had spoken in general
terms about the Communist ideology which
has to be countered on a political plane
and as such, the question of any specific
steps does not arise.
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Reconstitution of Copyright Board

2091. DR. SUSHILA NAYAR :
SHRI B. K. DASCHOW-

DHURY :

Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state :

(a) whether Government have recon-
stituted the Copyright Board in the
country ;

(b) if so, the reasons therafor ;

(c) the name of the Chairman of the
Board and number of members together
with their names ; and

(d) the
Boord ?

terms of reference of ihe

THE MINISTER OF STATE IN THE

MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT
DARSHAN) : (a) Yes, Sir.

‘b) The term of the appointment of
the Chairman und other members of the
previous Board had cxpired.

(¢) Chairman Shri J. K. Tandon, re-
tired Judge of the Alluhabad High Court.

Members

1. Shri Kanti  Chaudhuri, Joint
Secretary, Ministry of Education
and Youth Seivices.

2. Shii Dwarkanath Gebardhan, Bare
at-Law, Advocadte, Supreme Court,

3. Shri C. B. Rao. retired ICS and

President, Kendriya Hindi Sik-
shan Mandul, A'gra
4. Shri 8. H. Belavadi, Secretary,

Maharashtra Legislative Asscmbly
and Cobncil, Bombay.
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5. Shri D. Suryanarayanaswamy, ex-
Law Secretarv, Andhra Pradesh.

6. Shri B. Sarma, Secretary to the
Government of Assam, Law De-
partment.

(d) The Copyright Board is a quasi-
judicial body, set up under the provisions
of Chapter 1i of the Copyright Act. 1957
(14 of 1957) to carry out certain functions
specified in Sections 6, 31, 32, 50 and 52
(1)(j) of thc Act.

Delegations Sent Abroad

2092. DR. SUSHILA NAYAR :

SHRI K. LAKKAPPA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) the number of Delegations sent
abroad during the last two years by his
Ministry ;

(b) the names of countries visited by
those delegations ;

(c) the amount spent by each delegu-
tion ; and
(d) the results achieved thereby ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (d).
A statement containing the requisite infor-
mation is laid on the Table of the House.
(Placed in Library. See No. LT-249/69].
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